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94. WIA Tl IAMIFA  15-1-1931
(gfear) fafwes
95. druzee (ghewr) w38 12-8-1922

fafazs

96. ATHH W QI® FWAT 25-9-1961
e fafuze

97. fagviy fegw fafaes 16-11-1946

98 fawg sfremr smedz 7-7-1953
fafwes

99. arfeew fafazs 30-9-1935

100. a3 & fafaee 31-5-1977

101. =3a@ (&fvem) fafwes  30-4-1947
102. fafasg (sfemn) fafaie 16-2-1961
q\oq#{oQo

103. etz Fareds (sf=am) 28-3-1946
iz fafuzs

104. u#fFgar AAAS 9138 13-3-1963

fafazs

105. grgamarse sfrear fafa-  20-9-1947
iz

106. aNFF AL  TEIRIAT  1-9-1939
mzge fafazs

107. o e fafwze 4-8-1962

108. q2dgx zfrean fafwee  27-9 1937
109. TAifaq HfaTeq fafae 23-3 1962

110. FawEa I (zf=ar)  31-7-1963
fafazs

111. SAYFE  TOE  SFOATH 5-9-1957
fafaze

112. 9% @14 T% =00 #A(H  4-11-1958
gfiemr fafses

113. Hifeq (3T FTAT 30-10-1950

(zfremn) fafaes

114. o1& Sfam  (fsam)  18-4-1958
fafuis

115. fted srgae aaifga-  29-4-1963

o wrEac fafaze
116. fra<am fergeara fafags 20-7-1964

117. 20 A 44T FT-
rwA  (3fear) wm@E
fero

25-8-1944

118. afaaa watss sfemm 20-6-1934
fafazs

115. afagaa fogas (3fem) 31-10-1936
wraae fafues

120. 77 (3fem) gr5de
fafwes

24-4-1950

121. ¥y daredw fafqds 12-12-1960
qez AL
122. a7 (zfear) fafazs 9-9-1958

123. WiZT IS FFIAT  12-11-1951
fatmee

124. qigweq gfeear fafgde 2-3-1957

125. 98 streat fafade 23-12-1977

Pending Cases

1879. SHRI DIGVIJAY SINH: Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state what is the back log of pending
civil and criminal cases of more than
5 years pending judgement in the Sup-
reme Court and in the varioug High
Courts?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR): A state-
ment giving the requisite information
as on 31st December 1979, as furnished
by the Supreme Court and the High
Courts, is attached.
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Number of Civil and Criminal cases pending for morethan 5 years in the Supreme Court
and in the various High Courts as on 31-12-1979.

Cases pending for more than 5 years as on 31-12-1979

Constitutional Civil Criminal Total
Appeals
Supreme Court**
232 4,482

**[lxcluding writ petitions numbering 193.

HIGH COURTS Civil Criminal Total
Allahabad 17,257 328 17,585
Andhra Pradesh . 8 8
Bombay 5 9,708 4 9,712
Calcutta* 18,679 263 18,942
Delhi 2 o e v 7,602 102 7,704
‘Gauhati . . s 1,051 72 1,123
‘Gujarat P = g 251 251
Himachal Pradesh Gar 17 638
Jammu & Kashmir 216 a5 241
Karnataka* I, 2,626 2,626
Kerala s ‘ 44 44
Madhya Pradesh* 5,446 547 5,093
Madras 492 13 505
QOrissa . 551 551
Patna* 5,358 290 5,048
Punjab and Haryana 9,516 2 9,518
Rajasthan* 1.694 290 1.948
Sikkim

TOTAL 84,120 1,953 86,073

*Main' cases only





